PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF JANUARY, 2017

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Closing balance at the end

% increase or decrease in
pendency vis-a-vis previous

Disposal of cases which are
more than five years old

Pendency of cases which are
more than five years old at

Sl. Opening Balance of the month
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
1 3169 117 3286 114 2 116 94 3 97 3189 116 3305 0.63 -0.85 0.58 13 0 13 294 27 321
SUBORDINATE COURTS OF MANIPUR
% increase or decrease in Pendency of cases which are
. . i . . Closing balance at the end ’ . . . Disposal of cases which are v :
sl. Opening Balance Institution during the month | Disposal during the month pendency vis-a-vis previous . more than five years old at
of the month more than five years old
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
2 3630 3337 6967 146 314 460 153 312 465 3623 3339 6962 -0.19 0.06 -0.07 11 7 18 491 707 1198




